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ITEM NO.9 COURT NO.7 SECTION XIV

SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

Petition(s) for Special Leave to Appeal (C) No(s).21109/2025

[Arising out of impugned final judgment and order dated 02-05-2025
in OMP (EFA) (COMM.) No. 13/2019 passed by the High Court of Delhi
at New Delhi]

GOKUL PATNAIK Petitioner(s)
VERSUS
NINE RIVERS CAPITAL LIMITED & ORS. Respondent(s)

FOR ADMISSION
IA No. 182388/2025 - PERMISSION TO FILE ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES

Date : 22-04-2026 This matter was called on for hearing today.

CORAM
HON'BLE MR. JUSTICE J.B. PARDIWALA
HON'BLE MR. JUSTICE UJJAL BHUYAN

For Petitioner(s) : Mr. C S Vaidyanathan, Sr. Adv.
Mr. Anand Varma, AOR
Apoorva Pandey, Adv.

For Respondent(s) :Mr. N.K. Kaul, Sr. Adv.

Mr. Shalin Mehta, Sr. Adv.
Mr. Manik Dogra, Sr. Adv.
Mr. Viral Mehta, Adv.
Mr. Mohammad Kamran, Adv.
Mr. Pradhuman Gohil, Adv.
Mrs. Taruna Singh Gohil, AOR
Mr. Chitransh Vijayvergia, Adv.
Ms. Taniya Bansal, Adv.
Ms. Shruti Dhonde, Adv.
Ms. Shivani Choudhary, Adv.
Mr. Raghav Agrawal, Adv.
Mr. Dhanya S. Krishnan, Adv.
Mr. Dhruv Pande, Adv.

sianare Nt verfied Imon Bhattacharya Adv.

E%ﬂ%ﬁ% Mr. Brijesh Ujjainwal, Adv.
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Reason:

Mr. Pawan Bhushan, Adv.
Mr. Rohit Kumar Singh, AOR
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Mr. Sushant Rao Bontha, Adv.
Mr. Paras Sharma, Adv.

Ms. Shubhanginee Singh, Adv.
Mr. Atulya Nehra, Adv.

Mr. Atul Sharma, Adv.

Mr. Abhinav Sharma, Adv.

Mr. Snehashish Bhattacharya, Adv.
Mr. Ayush Srivastava, Adv.

Mr. Alok Tripathi, AOR

UPON hearing the counsel the Court made the following
ORDER

1. Heard Mr. Vaidyanathan, the learned senior counsel appearing
for the petitioner, Mr. Neeraj Kishan Kaul, the learned senior
counsel appearing for the award holder, Mr. Shalin Mehta, the
learned senior counsel appearing for the respondent and Mr. Atul
Sharma, the learned counsel appearing for the RBI.

2. We find no error, not to speak of any error of law warranting

interference in the matter.

3. The Special Leave Petition is, accordingly, dismissed.
4. Pending application(s), if any, shall stand disposed of.
(HARPREET KAUR) (POOJA SHARMA)

COURT MASTER (SH) COURT MASTER (NSH)
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